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DRONE DESTINATION LIMITED - U P, BOMBAY WIRE ROPES LIMITED
e @ {formerly known as Drone Destination Private Limited) W Coniral Boak of lodsa ~CIN: L24110MH1961PLC011922
DR NE Regd Office: C-13, Ground Floor, Panchsheel Enclave, New Delhi - 110017 - Regd. Office : 401/405, .Jolly Bhavan 1, 10, New Marine Lines, Mumbai 400020,
DESTINATION CIN : Us02000L2049PLC 249951 Mahim Branch : Mohammaddin House. Bahind Shaffi Mansion 57, Email : contactus@bombaywireropes.com website : www bombaywireropes.com
Tel : 011-41050607, Email ; infof@thedronedestination.com, Website : www.thedronedestination.com Lady Jamshedji Marg, Mahim, Mumbai-400016. Telephone: 022-24466538/24453538. Extract of Unaudited Financial Results For The Quarter and Six Months Ended 30 September 2023
STATEMENT OF UNAUDITED STANDALONE FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED OM Email hm’“”“"?:'ﬁ'_' F@C_ﬂ”t"ﬂ"?a_"k-m-'“ (all figures in Rs. Lakhs)
SEPTEMBER 30, 2023 PREPARED IN COMPLIANCE WITH THE ACCOUNTING STANDARDS Central Office: Chandra Mukhi, Nariman Paint, Mumbai-<400021 Quarter | Ouarter 1 Quarter | Somonths | S months Year
(Amount in Rs. Thousand) POSSESSION NOTICE ended ended ended ended ended Ended
Particulars
STATEMENT OF UNAUDITED STANDALONE FINANCIAL RESULTS FOR THE HALF YEAR ENDED ON SEPTEMBER 30, 2023 (For Immovable Property) [See Rule 8(1)] 30,09.2023 | 30.06.2023 | 30.09.2022 | 30.09.2023 | 30,09.2022 | 31.03.2023
Half Year Half Year Year ended Whereas, The undersigned being the Authorized Officer of the Central Bank of India, | Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited
S Ended Ended MAHIM Branch under the Securitization and Reconstruction of Financial Assets and Tolal Incorme 498 307 787 643 551 10.79
i 300912023 | 30002022 | 31/3/2023 Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of powers T T 196 707 282 543 553 10.79
- (Unaudited) | (Unaudited) | (Audited) conferred under Section 13{12) read with Rule 9 of the Security Interest {Enforcament) Net Profit/ (Loss) for the periodiyear ' ' ' ' ' '
Total income from operations (ned) £4751.34 3051062 {20722 49 Fules, 2002 issued a demand nofice dated 30.06.2023 calling upon the Borrower Mr. Kiran ; : : : ) »
pe ! it ; : : : ibefore fax and exceplional items) {12.03} {8.13) {9.51) (20.16) {15.25) {32.26)
Met Profit | {Loss) for the period (before Tax. Exceptional andior Extracedinary ltems) 507,52 765,46 33013.26 Shankar Patil to repay the amount mentioned in the nobce being Rs. 7,34,491.21 Met Profit/ (Loss) for the period year before fax
Net Profit | (Loss) for he period befors Tax [after Excaplional andior Extraordinary liems) 5079,52 76546|  sags141]  |(Rupees Seven Lakh Thirty Four Thousand Four Hundred Ninety One Paisa Twenty (afer exceptional items) gzon | @y | esn | pote | gs25 | 2o
= : : v One only) + interest within 80 days from the date of recaipt of the sasd notice. ' : i
et Profit | iLoss) for the period after Tax [afler Exceptional and'or Extracrdinary Iiems) 804 42 37280 25,62 : : Y 5 Met Proft / [Loss) for the pencd) year
= : 2 ET E e ey e : The borrowiers having failed fo repay the amount, nobice is hereby given to the bormower ; ] :
otal Comprehensive Income for the period (Comprising Profit!{Loss) for the perind| afier 3364.42 572,80 25524.02 and the public in ol thel the undersianed has: taken nossessian of Ihe proper (aftar tax and exceptional itlams) {12.03) {8.13) {9.51) | (20.18) (15.25) {38.59)
tax) and Other Comprehansive Income (afler 1ax)) gl otk e b L POGBECRIT o 2119 pIapary Tolal comprehensive meame far the perod vear
Fald up Equily Share Capial YT S0 =RI0.0D dascribed herain below in exercise of powers conferrad on himiher under section 13{4) of el el b pl oL yed
= Pogy T ”‘I e T TrrE Seainga| |MhesaidActreadwithrule 8 ofihe said Rulesonthis 08" day of November oftheyear 2023, (compnising profiti{lass) for the periodyear (after tax)
AT IR0t il DR on bt : ' =22 | The bomower in parficutar and the publicin general is hereby cautioned not fo deal with the and olher comprehensive income (afler ax) 110.68) 4285 | 18016 | 2217 .71 23,89
_Securilies Premium Account | | L. ST, property and any dealings with the property will be subject o the charge of the Central Equity Share Capital 2340 340 2340 ad.40 2440 2340
Net worth . _ BE1957.03 1959411 ATBON0B3Y  |Bank of India, Mahim Branch for an amount of Rs. 7,34,491.21 (Rupees Seven Lakh Dther Equity 676.92
Paid up Detd Capitall Quistanding Debd : : Thirty Four Thousand Four Hundred Ninety One Paisa Twenty One only) + interest Eaming Per Share (of Rs. 1/- each)
Quistanding Redeemabde Preference Shares - - - and interest and ofher charges thereon (not annualised for quarterly figures)
Debt Equity Raio D.0B 24.68 0.3z DESCRIPTION OF THE IMMOVABLE/MOVEABLE PROPERTY Basic (0.23) (0.15) 018 | 038 | o2 | 07
Earnings Per equity Sharel of Rs. 10/each) (for continuing and discontinuing opratations) Flat no. 12, Fourth Floor, Jagchandra CHS Ltd, Survey No. 1600 and 1601, Bail Bazar Diluted {0.23) 10.15] 10,18} (0.38] (0.29) “M{D.?EJ
=) Basic 0.24 5.21 26,08 Bhoiwada , Village: Kalyan, Tal: Kalyan Dist: Thane 421304 The above resulls have been approved and laken on record by the Board of Derectors in their mesling held on 10 November 2023
|} Dilubed: 0.24 5.1 26.0B Date ; 08/11/2023 AUTHORISED OFFICER The above is an extract of the detailed format of the financial results for the quarler and six months ended 30" September 2023, filed with
Capital Redemplion Reserve = £ * Place : Mumbai the Siock Exchange on 10" November, 2023 under Regulation 33 of the SEBI (Listing Oblgations and Disclosure Reguirements)
Debaniure Redamplion Resarve - - - Principal Borrower : Mr. Kiran Shankar Patil Regulalions, 2015, The full format of the financial results are availaible on the website wenw bombaywireropes.com of the Company and
Dbt Service Coverage Ralio 2 B0 112 7.56 Flat No. 12, Fourth Floor, Jagchandra CHS Lid, MSEB Colony Vallipir Road on the websile of the Stock Exchange at www bssindia.com For Bombay Wire Ropes Ltd
Interest Service Caverage Ratio I 59 4.18 3544] [l Dazer, homwada, Kalyan  Thane - 321301 Sd-
NOTE: Raj Kumar Jhunjhunwala
1. Above results were reviewed by Audit Commities and taken on record by the Board of Directors in their meeting held on November 10, 2023 LANDMARC LEISURE CORPORATION LIMITED Place : Mumbai Whole Time Director
2, The above is &n extract of the detalied format of half year ended Financial Results filed with the Stock Exchanges under Regulations 33 of CIN: LE5990MH1991PLCO60535 Date : 10" November, 2023 DIN: 01527573
the SEB! {Listing Obégations and Disclosure Requiremants) Reguiations, 2015, The full format of the half vear ended Unaedited Financial Req. Office: 303, Raaj Chamber, 115 R.K. Paramhans Marg (Oid Nagardas Road),
Resulls are available on the Stock Exhange wabsile (www.nseindia.com] and Company's wabsile (www.thedronedestination.com). Near Andheri Siation Subway. Andheri - East, Mumbai, Maharashtra, 400069,
3. The above results have been pregared in accordance with Companies (Accounting Standards) Rules, 2021{These Rules supersede Website: wewlicl oo in | Tel. No.: 022-51659150/31/52 | Email ID: grievances@iicl con Kﬁ:t'!II’JhIN\‘5§EMFNIS L!MITI\FI%
Regd. Office : , Loha Bhavan, 0. Mello Road, Carnac Bunder, Mumbai - 400 009

Companies (Acoounting Standards) Rules, 2006, a5 amended from time i fime and other recognisad acoounting practices and policies 1o
the extent applicahle,

4, The imgact of changas f any arising on enaciment af the Code on Social Securily, 2020 wil be assassed by the Company after the effeciive

CIN-L67120MH1979PLC021315
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED

EXTRACT OF UNAUDITED STANDALONE FINANCIAL RESULTS
FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023

date of the same and ha rules tharsunder ane natified. (¥ In Lakhs) ]
8. Fﬁuueifperganingm miﬂpéa'-::us panad have bean rearranged’ regrouped, wherever considered necessary, o make them comparable with CQuarter Year | Quarter ON 30.09.2023 (Rs. in Thousands except per share data]
those of the cument per Sr. i ended ended | ended Current i
For and on behalf of the Board of Directors | ([No. RIS 30-Sep-23| 0-Sep-2330-Sep-22([ || o Quarter Ended Period Ended
Dirona Destination Limited Unaudited| Unaudited|unaudited N | Particulars 30.09.2023 30.06.2023 30.09.2022 30.09.2023
(formarty known as Drone Destination Private I..Imléa;p 1 | Total Income from Operations | 1288 29 B2 7.03 0 Unaudited-Unandited-taudite
: 3 2 | Met Profi [ (Loss) for the period (before Tax, 17 FoIObETat - - -
T, Ma i Dlsrte Exceptional andlor Extracrdinary items#) 519| -2467| 27872 ol other ncome - 19451 1000
Date:- 10.11.2023 DIM: 05279919 3 | Met Profit § (Loss) for the period before fax 3.| Total Revenue (1+2) 124-51 12451 iZQZG.Oﬂ
(after Exceptional andior Extracedinary il.ems#ij' -5.19|  -2467 | -278.72 4.| Expenses
4 |Met Profit/ {Loss) for the pariod after tax | (a) Cost of materials consumed
(after Exceptional and/or Extracedinary items#) -5.189 2467 -2TE.TE (b)Puchases of stock -in-trade
E = = 5 | Total Comprehensive Income for the penod (c) Changes in inventories of finished goods
A\ Gujarat State Investments Limited| |. = G| S ERE] ] |0 Vot e oot | won o '
& | Equity Share Capital (e) Employee benefits expense 20.00 50.00 20.00 110.0G 200.00
@ Registered Office: 6" Floor, HK House, Ashram Road, Ahmedabad-380009 > I[EF&:? W";‘zﬂ;s: 1:;;%]” wall BODD.OD | BOOO.OO0 | BO0O.00 Ef))F[i)nancel CtQStS — 1 1 - -
i amings Per Share g 1 g) Depreciation and amortisation expense - - - . :
’ ok UEEMMEHE:MDMT {for conbmuing and discontinued operations) - (f) Other expenses 1,265.53 71713 95.39| 1,982.66 534.93 865.84
Extracts of unaudited standalone financial results for quarter and 1. Basic! 0.00 0.00 0.00 Totat Expenses | 1,265.53 73713 145.39—2,002:66 64495 1,065:84
i 2. Diluted ; 0.00 0.00 0.00 5.1 Profit7({Loss) before Exceptional & Extra
six months ended on SEﬂtEthI' 3[' 2023 Notas: ordinary items and Tax (3-4) -1141.02 -737.13 -145.39) -1,878.15 -644.95 854.16
{Rs. In Lakhs excepl Eamings per sharne) z ; ; - : 6.| Exceptional items - - - 1 1
Three Months Ended Hal Year Ended Year Ended a. The above Ftesul_ls have I:ue_en rewgwe-:l by the Audif Commitiee and taken cn Record 7.| Profit / (Loss) before Extra ordinary items
sr. bythe Board of Directors at ts mesting held today and Tax (5-6) 414102 73743 14530 187815  -644.95  854.16
Particulars 30-09-2023 | 30-06-2023 | 30-09-2022 | 30-09-2023 | 30-09-2022 | 31-03-2023 : ) £ f , 1 : : ,010. 3 :
No (Reviewed) | (Reviewed) | (Reviewed) | {Reviewed) | (Reviewed) | {Audited) b. The above is an exiract of the detailed formal of Standalone Financial Results for I;he 8.| Extraordinary Items 1 I | | j
— quarter ended September 30, 2023, fled with the Stock Exchanges under Regulation 9.| Profit/ (Loss) before Tax (7-8) 1,141.02)  -737.13] 14539 -1,878.15  -644.95  854.16
1 | Total Income from Operations {nat) 28942 53 4,B58.55 18180 2912433 B 924.82 8.312.08 33 of the SEBI (Listing and Other Disclosure Reguirements) Regulations, 2015. The 10| Tax expense
2 | Net Profit / (Loss) for the pesiod 2888790 | BB06.64 15227 2904018| B84077| 910687 full format of the Standalone Financial Results for the quarter ended Seplember 30, Current
(before Tax, Exceptional tems) 2023 are availabie on the websites of BSE (www.bseindia.com) and Company's Deferred | 1 | ] ]
3 | Nel Prafit/ (Lass) for the penod before tax 28,887 90 8,806 64 16227 | 2004018 5B840.77| B.106.87 Wbt v, a2, 1) 1 Proffi_t afterTaxfrc;m Contlr;umg Operation (30)(  -1,141.02 13143 14539 -1,878.13 6449 854.14
(after Excaptional items) Landmare Lelsure Corporation Limited 12 z;‘;r'; tlic(>lr-1233) after Tax from discontinuing
4 | Net Profit/ {Loss) for the period after tax | 2554741 793230  138.35| 2568577| 795048| B.116.35 Sdl- 13| Tax Expenses of discontinuing operations
. — Date - Novernber 9. 2023 Whale Time Director rofi .( oss) after Tax from discontinuing
5 | Tolal Comprehensive Income for the period | 2554734 7.932.31 138.31| 25,685,665 T.959 47 B 116.41 Plau-- Mumnbai ' DIN: 07485859 operations (12-13) - - - - 1
[Compriging Profit | (Loss) for the period - . 15| Net Profit after Tax (11+14) -1,141.02 -737.13 -145.39| -1,878.15 -644.95 854.16
(after tax) and Other Comprehensive FORM B 16| Other Comprehensive Income
Income {after tax)] A. Items that will not be reclassified to profit or loss
. = . PUBLIC ANNOUNCEMENT B. Items that will be reclassified to profit or |
& | Paid up Share Capital 1,04,276.91 | 1,04.276.81 [ 1,04.276.91 | 1,04.276.81 | 1,04,276.81 | 1,04.276.81 (Regsiton £20fte ot and Bakrupcy Board o i i Process Tota‘legt?]er%mpr:h;erfs?\]/?asir:ﬁomoep(r?é AT1%SBS) 1 1 1 _ _
T | Reserves (axchuding Revaluation Reserve 67.093.56 s <okt i ; . . . . . B
a5 shown n the Balanc Sheel) FOR THE ATTENTION OF THE STAKEHOLDERS OF 17) Total Comprehnsive Income (15+16) | A.M103  TaTAY A4S AATR1G eue)  Esedg
as on 31.03.2023 GOX AND KINGS GLOBAL SERVICES PRIVATE LIMIVED (IN LIGUIRATION) (Face Value of Rs. 10 each) 629400 629400 629400 620400 629400  6294.00
8 | Security Preméium Account . . - - . . Sl.Ho | PARTICULARS _ DETAILS 19! Reserves (Excluding Revalutation Reserves) -1,245.42
3 | Netwarth 1,97,056.15 | 1,76.427.36 | 1,71,508.79 | 1,97,056.15 | 17642738 | 1.71.370.47 1. |Name of comorate et e g Gl Serifoes Private: Limied B EFamingsi perfng‘Ji%ShaLe ¢ annualized) (R
| (in Liquicatice) ace Value of Rs. 10 each) (not annualized) (Rs.
10 Paid up Debt Capital | Qutstanding Debt 3,56, 000.00 | 4,.38,500.00 | 33600000 | 3,36,000.00 | 4 38 500,00 3,36,000.00 2. | Dae of incomorabion of comarate r.:lmr-ug-l EIE Ea) Basic | )(Rs) -1.813 1171 -0.231 -2.984 -1.025 1.357
11 | Qutstanding Redeemable Preference Shares - - - - - - . :ﬂ'm; e T e it B as il (b) Diluted -1.813 -1.171 -0.231 -2.984 -1.025 1.357
12| Capital Redemplion Reserve 520000 520000 5.20000) 620000 520000 520000 ' Emrg;ﬁ-g;@ I_.r;’;;md :""‘“’“ P e e
13| Debt Equity Rafic 1.71 243 1.96 171 249 1.96 4 m:ﬁ:'::’;:f‘r*ﬂﬁmw e e R 1. The Unaudited Standard Financial Result were reviewed by the Audit Committee and approved at the meeting of the Board off
14 | Debanture Redeamption Reserve - . . - - dabtor Directors of the Company atits meeting held on 10 th November, 2023
_ |gatt | y g
15| Debt Service Coverage Ratio WA LA LA WA MLA, M.A 5. |Address of the registered office and | Tumer Mommison Buliding, 1st Floor, 18, Bank Straet 2. Statutory Auditors have carried out a Limited Review of the above results. There are no qualification in the limited review report.
(16 | Interest Service Coverage Rabio NA | NA NA NA NA NA | g::;-ﬁd e i) Ol | Efi'l':1 ";";'H";Ej i Wb, it 3. Thereisno separate segmentas perAS 17 as most of the operation is related to single segment
17 | Eaming per share of Rs, 10/- each @, | Date of dosure of Inschercy  November 09, 2023 g lhergwas no_in(;//estorcfc_;mplainrt]receit;/ed during the (jjl/lartelr - und t - * ceriod
e | Resolution Process . Previous period/ year figures have been regrouped/ reclassified wherever found necessary, to conform to current period/year
Basic (in Rs.) 245 0.76 0. 248 0.76 0.78 o { o
T — - L = o 7. | Liquidition cormmencesment date of | November 08, 2023 classification.
Notes: D L PRANAV RAJKUMA
1. The above is an extract of the detailed format of quarter and half year ended financial results filed with the Stock Exchanges under _ luidater | IBBYPR00LWPROZI0NZ0002021/13247 Place : Mumbai Directo
Reguiation 52 of SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, These financial results were g {Acdries E*:_‘rE']'r':‘G'- E’__l;f-"’“‘- ﬁz B 'ﬁ'“"ﬁﬁ&fﬁf EE"’E‘:‘“‘E Tkt Date : 10.11.2023 DIN: 00289342
reviewad by the Audit Committee, and were approvad by the Board of Directors, in their respective meatings held on November e - h Mfﬂﬁ} _"M' AR
10, 2023. This inancial statement for the quarter and six months ended have been reviewed by the Statuiory Auditors of the _ | . guglaR B el com 2 = z
company and have issved unmodified limited review report on the same, 10, Address and emal to be usedfor | Rekumar Feru Gupra _ p I I d t L t d
2. The abowve results have bean prepared in accordance with recognition and measurement principles [aid down Indian Accounting Pndence Wit e Saeadolor ﬁ;ﬁﬁﬁ %Tﬁ"ﬁlmgrm a r. E n u S P I E 5 I m I E
Standards ('Ind AS') - 34 Inferim Financial Reporting , notified under Section 133 of the Companies Act, 2013, read together with Metso Station, Vieera Dessi Road, Ancher] West (Formerly known as Parle Software Limited)
the Companies (Indian Accounting Standards) Rudes, 2015, as amended from tme o bme, and other accounting principles """_-l‘_"“'a. - ONS3, : N No. - :
generally acceptedin India, 1 (G s T g TRkt ill all Regd(O) : C/406, Crystal Plaza, New Link Road, Andheri West, Mumbai City MH 400053 IN.
3. The above Unaudited Standalone Finann:l:ial Results for the quartar and six months ended on Eleptemharﬂ-l:l. 2023 are available " ml;m';emmm gfi'-.;:l;.at1n::.l.-;;;n:| -:nm'-:;:“;: Yrbural Mumbab Bar his Tel No. 02240132875, Email: info@parleindustries.com, Website : www.parleindustries.com
on the website of NSE Limited (www.nseindia.com) and website of the company (www.gujsil.in). grdered ’-ihe commencemeant of lquidation of the M,/s. Cox and Kings Global Services STATEMENT OF UN-AUDITED FINANCIAL RESULTS
4, Previous Perod's Year's figures have been regrouped and reclassified, wherever necessary l;ﬁi?:f;ke r..;.|.;|5:~:: L;?“H::ng}ﬂl;nm?ﬂgﬁﬁﬁ?lﬁafﬂm Private Limited {in FOR THE SECOND QUARTER ENDED 30TH SEPTEMBER, 2023
= l'l.'| datian] are hereby called Wi to subit their claims with prool on or bafora -
For Ellld on Behalf of Board of PIFFETDI‘E D:E:lzllmtllﬂrlﬂ'a. EGESI, tl:uﬁ‘-l.ha ligu ir;;ItﬂraithBLéldldrBSE rrlan:nti-::"-W glgﬂinlst;lem :'-rl::.rll} r (Rs.in Lakhs except EPS
Gujarat State Investments Limited The Seaintcrosierw sl uCoi el clekma it pioat st rimara o Al Quarter Ended Half Year ended | Year Ende
Place: Gandhinagar Director el e . o PR PARTICULARS 30.09.2023 30.06.2023 30.09.2022 30.09.2027 30.09.2022 31.03.202]
Date : November 10, 2023 DIM: 07943985 Submission of false or misleading proof of chaims shall attract pena g:i":it.urr-alr — Unaudited Unaudited Unaudited Unaudited Unaudited Audited
Date: 10th Novemnber, 2023 Liguidator [)  Revenue From Operation - - - 10.50
Elnoe: bl LR ATC i Gl Seviices EThate L innted ll) Other Income 13.50 17.38 13.50 34.84 69.61
+
T lIl) Total Reve:nue (1+0) 13.50 17.38 13.50 34.84 80.11
o@eg PUBLIC ANNOUNCEMENT IV) Expenses:
{inder Regulaton & of the insakency and Bankruptoy Board of indla a) Cost of material consumed - - -
jAS H E N G ' N E E RI N G Ll M IT E D (Insohency Rasalation Process for Carparate Persana) Requlstions, 2018) b) Purchase of stock-in-trade I _ |
; FOR THE ATTENTION OF THE CREDITORS OF MPF SYSTEMS LIMITED ¢) Changes in inventories of finished goods,
Registered Address: 31 &'&’mﬁ?ﬂﬂ?ﬂﬁ ?I'r?urjii._tl':u;? EEE IErEnre 452015, M.P., India REFEWART PARTICINARE stock in trade and work-in-progress i I I ' ' 14.64
Phone:- 0731-6732700 Email:- infoc@jashindia.com, Website:- www. jashindia.com 1;c- Mimma F comirnts deloiry MPF SYSTEMS LIMITED d) Employee benefits expenses 0.72 0.72 1.90 1.44 3.78 6.89
INFORMATION REGARDING EXTRA ORDINARY GENERAL MEETING TO BE HELD THROUGH 2. _|Dae of el il of corporate E’J'f‘ Gand Juh, 1883 _ e) Finance Costs - - 0.00 - 0.00 -
VIDEO CONFERENCING/OTHER AUDIO VISUAL MEANS ("VC/DAVM") i e pin e it i f) Depreciation and amortisation expense 0.04 0.04 0.10 0.08 0.19 0.38
Notice is hereby given that the Exira Ordinary General Mesting ("EGM") of the members of the company will be convened through 3. |Corporate ety No, of comorale deblor | LEGE9GMH 1003PLC28769 g) Other expenses 13.10 6.11 13.98 19.21 20.13 42.13
video Lonferencing (“VL") / Other Audio Visual MEEI‘IE (" 0AVM") in compliance with applicabie provisions of the Ec:-mpam::s Act 5. |Address of the regisiered offics and procipal | Godawn Mo, Unite No. B 138, Ansa Indusiral Total Expenses (IV) 13.86 6.86 15.98 20.72 2412 64.02
?ElsiEﬂﬂii-:Er_J ll'ulze rules notified thereunder, read with General Circulars and Circulars issued by Securities & Exchange Board of India affice {if any) of corporate debbar Estate, Saki \ihar Road, Andhari, V) Profit (+) / Loss (-) before Exceptional
7 FCular ). Mumbai- 400072, Maharashira
- - : and Tax (lll-IV 0.36 6.86 1.40 7.22 10.72 16.09
The EGM of the Company will be hetd on Tuesday, Decamber Sth, 2023 at 11.00 AM (15T), through VC/OAYM facility provided by 6. |Insolvency commeancemant date in respect | Date of Ordar: 08-11-2023 VI) Exce tior(1al ite)ms ( ) ( ) | ( 1 | 435
Link Intime India Pwt, Ltd. Reqgisirar and Transfer Agent of the company, to transact the business as sef out inthe Nofice convening of corparale deblor Data of Intimation of Order: 10-11-2023 .p :
the EGM. The member can attend and participate in the EGM only through VC/0AVM as no provision has been made to atfendthe | |7 |Estimated daba of chosure of insahency GEth May 2024 Vi) Profit (+) / Loss (-) before Tax (V-VI) (0.36) (6.86) 1.40 (7.2 10.72 1.7
EGM in person. The attendance through VC/OAVM will be counted for the purpose of reckoning the quorum for the EGM. resakution process VIIl) Tax Expenses - - 0.36 0.81 6.78 7.8
In compliance with the MCA and SEBI Circular(s), the notice setting out the businass 1o be transacted at the EGM of the company 8. [Mema and regisiration number aof the Wr. Raghunath Sabanna Bhandari 1) Current Tax 0.36 2.78 3.05
will be sant elactronically to those meambers whose emall address is registerad with the company! Depository participant(s) as on insoivency profiessionsl acting as interim Regsiration No. IBBUNPA-D02/IP-KH0EY 2) (Excess) / Short provision for Tax I | i I 4.00 ]
cutoff date .. 3rd November 2023, No physical copées of the notice would be sentto any member. The Naotice of the EGM will also rezohition prafessicnal 2020-2021113E78 2) Deffered Tax | | | 0.81 | 479
ke availzble on the Company's website at www jashindia.com and on the website of Stock Exchange i.e Mational Stock Exchange 9. |Addrass and e-mail of the inteim resolution | Registared Address with [BEL: _ . : :
of India Limited at www nseindia.com. professianal, as regatered with the Board Mr. Raghunath Sabanna Bhandari IX) Profit (+) / Loss (-) for the period (VII-VIII) (0.36) (6.86) 1.04 (8.03 3.93 3.91
Manneral nas“mj_..,_ﬂaﬁﬁ_ug_h;mi g Flat Mo.501 Ra| Alantis 2.0pp. SVP High X) Other Comprehensive Income (OCI)
i forh ; e : School Kanakia, Mira Road, Thana, . It that will not b lassified t
Members will have an opportunity to cast their vote(s) on the business as se1 out in the Notice of the EGM through remaote e-voting Maherashtra - 401107 . ltems that will not be reclassitied to
facility (“remole e-voling™). The facility for e-voting will akso be made available during the EGM to thosa members who could not Emai ID: raghunathsbi@yahos. com Profit and Loss - - -
cast ‘.hal__r 'rntEis] by remote e-voting, The detailed procedura for e-woting before as wall as during the EGM will be provided in the Regisiration Mo IBEVPA-D0ZIP-NO10ZY ii.  Income Tax relating to Items that will not
ﬁuat;:;:r:sﬂ::hf ._:; pf recenve email or whose email address is not registered with the Company! Depository Participant{s), may 10, |Address and I 1o be used for .'j:j:lEﬂ:l-|:;|:??1!132?ﬁ be reclassified to Profit or Loss | ] |
| L ¥ =Ll { Emall & £33 - | i ! ] I -..- may : rass -l I o IuCEan . o 1 L | i
generate login credentials by following instructions given in the Notice of EGM. The same login credentials can also be used lor corespondence with the inberim resolution. | Mr. Raghunath Sabanna Bhandari - ltems that wil be _reclassmed to me.'t or Losp
attending the EGM through VC/0AVIM professional 402, ath Floar, "A” Wing, Pushp Vined No.2, iv.  Income Tax relating to Items that will be
Members are requested to carefully read all the notes set out in the Notice of the EGM and in particular, instructions for joining the E* “ﬂaa_d .B““‘ar' "'“IE“"'- Mo~ *:'“.Im reclassified to Profit or Loss i 1 T
EGM and manner of casting votes through e-voting H:;mﬁ;ﬁ;’”ﬁ%ﬁ,ﬂgf;ﬁ?%w Total Comprehensive Income - . . - . ]
In compliance with provisions of Section 108 of the Companies Act, 2013 and the rules made there under, as amendead, read with AM-2021113276 XI) Total Comprehensive Income for the period (0.36) (6.86) 1.04 (8.03 3.93 3.91
SEBI {LODR) Regulations, 2015. The details of e-voting are as under: 11| Las date for submission of daims [24-11-2023 Xil) Paid up Equity Share Capital
1. Date of Dispatch of Notice — 10th November 202 12. | Classes of creddtars, f any under clase (b) | NotApplicable (Face Value of Rs.10/ each) 1,400.00,  1,400.00,  1,400.00  1,400.00  1,400.00  1,400.00
2. The e-voting period beging on December 02, 2023 at 9.00 am. and ends on Decernber 04, 2023 at 5.00 p.m. During this peniod, af sub-sactian (£4] of section 21, ascertanad Xll) Other Equity I | I ] 636.50
shareholders of the Company holding shares as on the cut-off date L.e. November 28th 2023, may casttheir vate electromically, by the interim resolution prafessional XIV) Earnings Per Share (of Rs.10/- each) '
3. Members who have cast their vote by e-voting may attend the meating but shall not be entitied to ¢ast their vote again 13. [Names of Irﬂmm Prﬂ-‘mm‘m;aﬂﬂm Mot Applicable (not angnualise 9 '
4. The remota e-voting module shall be disabled for voting after the expiry of the date and time mentioned above. Once the vote on ¥ A2 AahonmadopressiBing, i Crodlion ,
rﬂﬂl.'.-|l,.|[i|.'lﬂl:5] 15':3?‘. tl'l' .I.hF me ﬂ'ltlE:FS.'[I'II’: mﬂ'mtlﬂrﬁ Sh-:'ﬂl'l'ﬂt hE’ ali.nw-ed io f:h-ﬂ ﬂgﬂ 'rtﬂlli'.IE.EI'IIJE:I'I1|'g,'. o I E.Rl:i:f5 “r::&e I'IEITE:- for each class] S — — - - (1) BaS|C (RS Per Share) (000) (005) 001 (006 003 003
& in ; ic o A : i ! its g (AP Fomme i AL HIR INEIEVT. TONME 10 11 BUCAnSsor o e 2) Diluted (Rs. Per Share 0.00 0.05 0.01 0.06 0.03 0.03
g Bt oo 3 s Ay e o 1 deals a1 Qe )|\ ol i et | s b ok o — — (
gf[: “:'f documents TE1"=’”E'jr to in the accompanying “lﬂti':'i and the 5135&”'”'1 pursuant o Section 102(1) of the E”g'l-“i”iﬂﬁ Act, b. Details of authonged represenlstives 1 The unaudited financial results for the quarter and half year ended 30th September, 2023 have been reviewed by the Audi
14 shall B¢ availabee for inspection through eleciromc mode. Members are requested o write to 1he Lompany on are avalable at Mot Applicabla . . . . . . .
i T oo e [ Sy ool kol g ko 0 v 12 ol e
For further information / clarification’ assistance in respect of e-voting and KYC related matters, concern shareholders are cammmencesnent of 8 comporale nsalency rescletion process of the MPF SYSTEMS LIMITED on Prep: P g ’ P
requested to contact the Registrar and Transfer Agent of the Company and/ or the Company at below mentioned address. Gtk Mowember, 2023 and date of Inbration of arders 10t Novernber, 2023, CompaniesAct, 2013. ' ' . o |
Link Infime India Privale Limited Jach ERgineering LIk The: crediors of MPF SYSTEMS LIMITED, are nersby called Lpan 1o submit their ciims wih praof on 2 The Company opergtes only in one segment ie. Infrastructure anc_i Real Estate and aI'I| other gllled act|V|t|es”revoIV|ng around thg
C-101. 1stFloor 247 Park. Lal Bahadur Shastri Mar CIN: L2R910MP1973PLLO01 226 ar bedare 24th Mosember, 2023 1o the interim resolton professional at the address mentianed against same. As such there is no other seperate reportable segment as defined by INDAS 108- "Operating Segments.
Vikhrali (West) Mumbai, Meharashira - 400083 % || 31, sector-C, Sanwer Raad, Industrial Area ndave 452001 (M) sehiergng 3 TheFigures have beenregrouped and/orreclassified wherever necessary.
' e L ' R fike i h Bt e e LR The fmancial credilers shall sl her daims with proof by elechronc mesms anle 8l alber creditors On Behalf of the Board
E-mail: rnt. helpdesk@hinkintime.co.in Phone: 07316732700 | E-mail: infoi@jashindia.com ray submil (e ciams wilth proof in person, by post or by elecinonic means PARLE INDUSTRIES LIMITED
By the arder of the Board Subrmission of false or mskading proofs of claim shall atiract penalies (CIN : L21000MH1983PLC029128
Jash Engineering Limited Raghunath Sabanna Bhandar Rakeshkumar Mishr
Sd/- Inberim Resclutian Professional . akeshkumar Mishrg
: : P Bk 1477 Place : Mumbai Exec-Direct
u{:@h ilw; ilﬁxp epapr.in Tushar Kharpade Date: 11-11-2023 (Ragisiration No. |8BKPA-DIZAP-NO1 023 2020-2021/13276) xec-Directo
: ﬂ . ' Company Secretary Place: Mg WMEF SYSTEMS LIMITED Date : 10th November, 2023 DIN: 0691951
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Gt B e S A L P i | G B SIGJRSEUN fe
fohr groareht smat oE. IEE wHAW. @G FATAS ¢ TR ¢ ¢ T S T enerreftandt faies 23/¢¢2/30%3
UMC Covid Vaccination Session Plan Dated : 13/11/2023 FSRIIFE ST e
W Sr. Date of Site of session Pincode | Incharge Time Targeted Specification | Precautionary Type of ID/ Document
F ‘Fla?*[ f no. | Session for UPHC Beneficaries Dose (Booking |  Vaccine Required
7 srfeian faarm -, booking Age Group Type)
<4 I >
i S 1 Kamala Nehru Nagar/Tilak Nagar, - ' :
— Gl'l'sﬁ'{ g-ﬁ%ﬁl T Near Water Tank Uhasnagar 01 421001 | UPHC 1 | 02PMto 05PM 18+ General Public 10 (Offline) | INCOVACC Aadhaar Card
fTorat ST 5. T /ST ¥ ¥ 3 3 /0.5 4G /Yo / 073 frtin - g0/2¢/3033 ||| 2 UMC Health Post 1, Near Sadhubella| 451001 | ypHC 1 | 10AMto 04 PM 18+ General Public | 10 (Offfne) | INCOVACC | Aadhaar Card
. School, Ulhasnagar 01
IMYTH, U HETRUTTCTeR! el THE ShIHTh AT ATes(eh sierht faamT, iR aresies 3 UMC Health Post 2, Nehru Chowk, A : :
- 5 ’ s R Pz ; fra/ Fom £ (Centeral Government/ Near Furniture Market, Ulhasnagar 02 421002 | UPHC 2 | 10AMto 04 PM 18+ General Public 10 (Offline) | INCOVACC Aadhaar Card
State Government/ Government under taking) fasTRII @Teiet HHTETS! Ut ST ShaRTehgT 4 |13-11-2023 |UMC Health Post 3, Samrat Ashok
;-2 WWW?-WW amRa Monday Nagar, Near Matoshri Ramabai| 421003 UPHC 3 | 10AMto 04 PM 18+ General Public 10 (Offline) | INCOVACC Aadhaar Card
i School, Ulhasnagar 03
3. fFfaez. I AT T ==, 5 Health Post 4, Kaushal Nagar, Opp.
& (Without GST) Buddhavihar, Near Mohta Devi Mandir, | 421002 | UPHC 4 | 10AMto 04 PM 18+ General Public 10 (Offline) | INCOVACC | Aadhaar Card
: Ulhasnagar 03
. e feTsheaT i -
?. | PMCICE/ 233/ tﬁaﬁ R ST e aTﬁ%a ¥9,30,034/ 6 Health Post 5, Near VTC Ground, ; ; ;
3033-3% FBaT ek TSR TSt W"T FOT Ulhasnagar 04 421004 UPHC 5 | 10AMto 04 PM 18+ General Public 10 (Offline) | INCOVACC Aadhaar Card
a1 wmrear g-fafageraadt mifedt sEATEAT Chttp:/mahatenders.gov.in' a1 HohdEeER 7 UMC Health Post 6, Dudh Naka, Near - - ~
f. 23/72/3023 A it ° e ‘ Bhaji Market, Ulhasnagar 05 421005 | UPHC 6 | 10AMto 04 PM 18+ General Public 10 (Offline) | INCOVACC Aadhaar Card
@/ - +Last minute cancellation/ Modification in the above session will be done as per availability of vaccine stock ) Sd/- )
Frfafs e (1) For precautionary dose of Health Care Worker and Front Line Worker Medical Health Officer
3 Covid Vaccination
g . 6. / 30T/ U3 /§ 2] /03 f2.:20/2%/2023 Ulhasnagar Municipal Corporation




FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THEATTENTION OF THE CREDITORS OF MPF SYSTEMS LIMITED

RELEVANT PARTICULARS
1. |Name of corporate debtor MPF SYSTEMS LIMITED
2. | Date of incorporation of corporate debtor 02nd July, 1993
3. | Authority under which corporate debtor Registrar of Companies, Mumbai
is incorporated / registered
4. | Corporate Identity No. of corporate debtor L65999MH1993PLC287894
5. | Address of the registered office and principal | Godown No. Unite No. B 136, Ansa Industrial
office (if any) of corporate debtor Estate, Saki Vihar Road, Andheri,
Mumbai- 400072, Maharashtra
6. |Insolvency commencement date in respect Date of Order: 08-11-2023
of corporate debtor Date of Intimation of Order: 10-11-2023
7. |Estimated date of closure of insolvency 08th May, 2024
resolution process
8. | Name and registration number of the Mr. Raghunath Sabanna Bhandari
insolvency professional acting as interim Registration No. IBBI/IPA-002/IP-N01023/
resolution professional 2020-2021/13276
9. | Address and e-mail of the interim resolution | Registered Address with IBBI:
professional, as registered with the Board Mr. Raghunath Sabanna Bhandari
Flat No.501 Raj Atlantis 2,0pp. SVP High
School,Kanakia, Mira Road, Thane,
Maharashtra - 401107
Email ID: raghunathsb@yahoo.com
Registration No. IBBI/IPA-002/IP-N01023/
2020-2021/13276
10. |Address and e-mail to be used for For Communication
correspondence with the interim resolution Mr. Raghunath Sabanna Bhandari
professional 402, 4th Floor, "A" Wing, Pushp Vinod No.2,
S. V. Road, Borivali West, Mumbai - 400 092.
Email ID: cirp.mpfsystemslimited@gmail.com
Registration No. IBBI/IPA-002/IP-N01023/
2020-2021/13276
11. | Last date for submission of claims 24-11-2023
12. | Classes of creditors, if any, under clause (b) | NotApplicable
of sub-section (6A) of section 21, ascertained
by the interim resolution professional
13. |Names of Insolvency Professionals identified | NotApplicable
to act as AuthorisedRepresentative of creditors
in a class (Three names for each class)
14. [ (a) Relevant Forms and a. The Relevant Forms for the submission of the
(b) Details of authorized representatives claims can be downloaded from
are available at: Web link:https://www.ibbi.gov.in/
b. Details of authorized representatives
are available at: Not Applicable

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench | has ordered the
commencement of a corporate insolvency resolution process of the MPF SYSTEMS LIMITED on
08th November, 2023 and date of Intimation of orderis 10th November, 2023.
The creditors of MPF SYSTEMS LIMITED, are hereby called upon to submit their claims with proof on
or before 24th November, 2023 to the interim resolution professional at the address mentioned against
entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
Raghunath Sabanna Bhandari
Interim Resolution Professional
(Registration No. IBBI/IPA-002/IP-N01023/2020-2021/13276)
MPF SYSTEMS LIMITED

Date:11-11-2023
Place: Mumbai
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